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Notes of the Registry

Orders of the Tribunal T

16,9,94 Advocates are not attending the court
today taking into consideration the incident
which has talen place in the allahabad

' ' High Court and there are no two opinions on that
{ point. They have also welcomed the action taken

by the Hon'ble Supreme Court and there is no
grudge on that point.

In the light of the non-appearar
of the advocate, the cases listed today have bg
adjournzd on the date mentioned in the case: fll@
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